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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 11th March, 2026

S.0. 1269(E).— In exercise of powers conferred by clause (a) of section 3 of the National Highways Act,
1956(48 of 1956), the Central Government hereby authorizes the officers mentioned in column (2) of the Schedule
annexed here to as the competent authorities to perform the functions of such authorities under the said Act with effect
from the date of publication of this notification in the Official Gazette, in respect of the stretch of land from Km.
148.300 to Km. 56.000 of the High Speed Access Controlled Greenfield Corridor of Proposed Pratapgarh-Ayodhya in
the State of UTTAR PRADESH.

SCHEDULE

Land acquisition from Km. 148.300 to Km. 56.000 for Pratapgarh-Ayodhya High Speed Greenfield Access Controlled
Corridor in the State of UTTAR PRADESH.

SL CALA Stretch State District Taluk/Mandal Name of the Village
No. 2 3 4 5 6 7
1
1 ADM,(LA), Newly UTTAR Ayodhya Sohawal 1— Khanpur Masodha
Ayodhya |Proposed |PRADESH —
KM 2 |Dharamdaspur
118.35 r
TO KM 3_ Abanpur Saroha
148.3 4 |Paliyarisali
5 Madhupur
Bikapur o Bhawapur
2 [Jarua
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EN Sherpur

4 Hardaspur

5 Baburiha(Kaundha)

6 |Jainpur

7_ Patupur

8_ Gundhaur

9_ Basdeo Pur

E Toro Mafi

i Malikpur

E Usari

3 Manapur

ﬁ Karan Pur

g Basantpur

1_6 Dubawa

1_7 Purelala

ﬁ Kilahana

9 Rupipur Bajhana

20 [Gobind Pur

E Bhawnath Pur

2 Pranpur

E Gandai

4 Khajurahat

25 Pratappur Urf
Barhupur

26 Bhairopur Tikra

2_7 Nuawa Baidra

28 [Ramnager

29 |Paroma

30 Manjha Sonaura

3_1 Bainti Kala

32 [Tardih

33 [Ichhauri

34 Bikapur

35 [Randauli pali
Pashchim

36 Chaurey Chandauli

E Kurebhari

138 Ratanpur Tendua

5 Nandrauli

40 Shahapara



THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

Sadar

ADM, Newly | UTTAR | SULTANPUR Sadar 1 [Said Khan Pur
(F&R), |Proposed PRADESH —
Sultanpur |KM 78.5 2 |Pure Sagar
TO KM

118.3

Mahmudpur Bangir

10 {Judupur

in Banakepur
12 Sonbarsa

3 Phatehpur

4 Rampur

'15 [Bhatth jarauli

16 Dadupur

F Sonbarsa

118 [Dikhouli

E Ahimane

20 Bahalolpur

21 Lodipur
2 Purejaddu
E Baharouli

ﬂ Bhada

E Purekashiram

26 Ramnagar Bankat

27 Lakhanpur

X Visani

5 Tewari Pur

30 palahipur

H Katwan
132 [Khainchila Khurd
33 Akaripur




[\ II—=vE 3(ii)] HTL T (ST ETLTI0T 9

3_4 Chharauli

35 Mabhajitpur

136 Baijapur

37 Dubepur

38 [Gauhani Dhobi Bhar

139 Mahamadpur
Pathkhuli

E Loke Pur

41 Salaimpur

E Bamhrouli

43 Purshottampur

44 |Sarriyapurevsen

45 Alahadadpur

46 Paigapur

47 Husepur Sariya

E Khainchila Kalan

Jaisinghpur 1 o gibir Devdaspur

2 [Umar Bhar Jiyapur

Baldirai

10 |Sonbarsa

11 |Aardieh

12 |Govindpur

13 |Baghuna

14 |Sarai Gokul

15 |Sisauli

16 Bhatkauli

17 Bariyaona

E Madhav Pur

19 Mahmudpur

% Mahmud Pur

D1 Bahadurpur

E Pratap Pur
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E Bhauro Pur

3 ADM Newly UTTAR Amethi Amethi

Raypur
(F&R)., |Proposed | PRADESH P
Amethi KM Beeka Pur
%81\/%57;{? Durga Pur

10 |Ramchandra Pur
1 Trishundi
2 Khanapur

13 [Chheda
4 Chief Newly | UTTAR |PRATAPGARH Patti 'S Sujan Garh
Revenue |Proposed |PRADESH —
Officer, KM 56 2 |Gauri Patti

Pratapgarh | TO KM

68.25 3 |Pure Chhama

Pure Manikanth

Narharpur

Dharauli
Madhupur

7 Barauli

8 |Karistan

> ] #

9 [Bhati

0 Sundarpur

11 |Pure Kumar

E Pure Basai
g Pure Kolahal

14 |Siyarawasi

E Maulani

16 [Pure Chiranjiv
17 [Pathh Khauli
8 Lakhipur

9 Ramapur

20 Suryagarh
Jagannath

21 Pallopur
122 [Padri Mustarka
03 Pandripal
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ﬁ Kohdaur
25 [Laulipokhtakham

% Mamuli

27 Shankarpur

28 Dhannipur
Gonde

Sadar

I
2 [San grampur
5

Baijalpur

[F. No. NHAI/11013/LA/3(a)-Notif/2025/PIU-Ayodhya]
SHAIKH AMINKHAN, Director
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